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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 05.07.2022 (TUESDAY) 

     COURT-IV (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Dr. Alok Srivastava, Member 

(Technical) and Hon’ble Mr. Naresh Salecha, Member (Technical) 
 

  For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 396 of 

2020 

 

K.B. Polychem (India) Ltd. 

Vs. 

Rapt Industries Pvt. Ltd. 

 

Shailender Kumar   

2.  Comp. App. (AT) 

(Ins) No. 183 & 

184 of 2022  

 

Housing and Urban Development 

Corporation Ltd. 

Vs. 

Ramnath Developers Pvt. Ltd & Ors. 

 

Rohit Sharma Amar Vivek-R1 & 2 

Abhishek Anand-R3 

Himanshu Shekhar-

R4 & R5 

Arun Shrivastava 

3.  Comp. App. (AT) 

(Ins) No. 513 of 

2022 

 

Jitender Kumar Jain 

Vs. 

Pavan Enterprises 
 

With 

Amir Arsiwala Vijay Tangri 

4.  Comp. App. (AT) 

(Ins) No. 514 of 

2022 

 

Jitender Kumar Jain 

Vs. 

Pavan Enterprises 

Amir Arsiwala Vijay Tangri 

 

  For Hearing 

5.  Comp. App. (AT) 

(Ins) No. 158 of 

2017  

 

Jord Engineers India Ltd. 

Vs. 

Valia & Co. 

 

R.N. Singh Vatasala Kak 

6.  Comp. App (AT) 

(Ins) No. 61 of 

2020  

 

Sagar Shankar Bait 

Vs. 

Asset Reconstruction Company India 

Ltd. & Ors. 

 

Prashant S. Kejale Usha Singh-R1 

Manoj Kumar Mishra-

RP 

7.  Comp. App. (AT) 

(Ins) No. 1003 of 

2021 

 

 

Rajasthan Drugs and Pharmaceuticals 

Ltd. Through its Authorised 

Representative Laiqur Rahman Khan 

Vs. 

ATE Project Pvt. Ltd. & Ors. 

 
 

Manoj K. Srivastwa Alok Tripathi-R1 

Prateek Kadewa-R3 
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After the above 
 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

  For Hearing 

8.  Comp. App. (AT) 

(Ins) No. 881 of 

2020 
 

(PH) 

 

Union Bank of India Ltd.  

Vs. 

Supreme Manor Wada 

Bhiwandi Infrastructure Pvt. 

Ltd. 
 

Arpan Behl Dhaval Mehrotra 
Aman Verma 
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